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^From

To,

Sub:-

Ref:-

Sir,

Copy to:

Pradesh.

With reference to the above, I am directed to tnform you Shri Tageng padoh,
District & sessions Judge, Khonsa, lrrap District. Arunachar pradesh have been granted 4(four) days casuar reave w.e.f. o7.01.2025 to 10.01.2025, along with station reavepermission from 05.01,2025 to 12.01.2025. The next senior most Judiciar officer avairabreat the station would remain in charge of your Court and Office durrng your absence.

Smti. Jayashree Bora,
It. Registrar (Vigilance),
Gauhati High Court,
Guwahati.

The Joint Registrar,
Gauhati High Court,
Itanagar permanent Bench.

Casual leave.

No. HC (IB)-VIG /0112024/ dated 03.01.2024
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1. Shri Tageng padoh, District & Sessions l
.,.1. me Project Manager, Gauhati High Court

Dated Guwahati, g lkuary, zozs.

Yours faithfully,
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udge, Khonsa, Tirap District, Arunachal
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